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ing to do some direct exports of art silk 
while continuing its role as a canalising 
body; 

(b) if so, the extent to wbich the State 
Trading Corporation prop~se to do direct 
business of art silk: 

(c) the reasons therefor; and 

(d) its likely effect on the petty export-
ers and the industry as a whole? 

THE DEPUTY MINISTER IN TIlE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK)t (a) to (b). The trend· of exports 
of man-made fibre fabrics during the past 
two years showed that the manufacturer-
exporters.merchant-exporters were not taking 
full advantage of the various export promo-
tion measures evolved by Government and 
that the STC was required to playa more 
active role to augment the foreign exchange 
earnings of the Country in the field of 
export of man-made fibre fabrics. With that 
objective in view the STC has UIldertaken 
either to do direct export business or to 
enrol certain leading manufacturers expor-
ters as their direct associates beside continu-
ing the export efforts under the existing 
STC:Rayex arrangements. AU this has been 
done towards fu. therance of exports and 
government do not consider that the above 
three-prouged approach would in any way 
adversely affect the industry or trade engaged 
in exports of man-made fibre fabrics. 

Joint V.tans In CoIIaboratioa wltII 
YaaosIaYia 

8770. SHRI K. P. SINGH DEO: Will 
the Minister of FOREIGN TRADE AND 
SUPPLY be pleased to atate: 

(a) whether talks were held in New Delhi 
recently witb Yugoslavia for economic 
collaboration and for setting up joint vent-
ures in third countries; and 

(b) if so, the outcome thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEW AK): (al and (bj. A delegation hea-
ded by Dr, RIkar Stajnar, ChairmlUl of the 

Yugoslav Federal Planniug Commission 
visited India from 4th to 14th April, 1969 and 
bad discussions with the Pla.ming Commiss-
ion and Ministry of Foreign Trade and 
Supply. The talks related to the possibilities 
of a long-term economic colla~oratiOD 

between tbe two COUll tries 8S weU in third 
countries. It was agreed that detailed studies 
should be undertaken at the technical level 
with a view to reaching firm conclusions. 

IaOO F_cb Collaboration in Naclear FIeld 

8771. SHRI K. P. SINGH DEO: will 
the PRIME MINISTER be pleased to 
state: 

(a) whether talks were held recent'y in 
New Delhi with French Minister for Atomic 
and Space Research for Indo-French colla-
boration in nuclear field; and 

(b) if so, the outcome thereof? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY AND MINISTER 
OF PLANNING (SHRIMA TI INDJRA 
GANDHI); (a) Yes, SIr. 

(b) The talks were aimed at exploring 
ways and means of furthering collaboration 
between India and France in the field of 
p-..aceful use of atomic energy and space 
research. An agreement has been concluded 
with France under which our Atomic Energy 
Commission will prepare a complete design 
and project report on building a Fast 
Breeder Reactor under its own responsibility. 
but with the help of the Frencb authorities. 

Jute ladlatry 

8772. SHRI S. K. TAPURlAH; 
SHRI HlMA1SINGKA; 

will the Minister of FOREIGN TRADE 
AND SUPPLY be pleased to state ; 

(a) whether Government's attention has 
been drawn to tbe proceediugs of the annual 
meeting of the Indian Jute Mills Aasociatioa 
held at Calcutta on 12th April, 1969; 

(b) if $0, the demands made by the 
jute industry at the said meeting; and 
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(e) Government's reaction to each of 
these demands? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK) : (a) to (c). The proceeding; of 
the aooual meeting of the Indian lute Mills 
Association have not b:lell received. A 
statement showing the points made by the 
Chairmans of the Association and Govern-
ment's reaction to each of them is laid on 
the Table of the House. [Placed {n Library 
See No. LT-I035fI69] 

Uaautboriled Powerlooms in Maharashtra 

8773. SHRI N. R. DEOGHARE: Will 
the Minister of FOREIGN TRADE AND 
SUPPLY be pleased to State : 

(a) whether it is a fact that during the 
last few years a large number of unauthori-
sed powerlooms have come up in Maha-
I8shtra State which are being run without 
any licence franl the authorities; 

(b) v.hether it is also a fact that such 
unauthori ,ed powerlooms are not paying 
to Government any tax or .xcise duty on 
their production; and 

(e) if so, the steps Government propose 
to take in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) Ye;, Sir. 

(b) and (e). Some of the owner, of 
unauthori;ed powerlooms had obtained 
excise licences and they are paying excise 
duty. Step; have been taken to regular ise 
the unauthorised powerlooms existing prior 
to 28-2-1966. 
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Godo_ givea 011 HIre by eam-
Stores ne,.n-t III .... , 

8775. SHRI BMiURAO PATEL: Will 
the Minister of DEFENCE be pleased to 
state: 

(a) the name of the firm and its pro-
prietors or directors which was given on 
hire a godown of 17550 square feet in 
Bombay at a rent of Rs. 4430f- per month 
on the 1st January, 1965 by the Canteen 
Stores Department without even a lease 
agreement; 

(b) whether it is a fact that this tenan 
made a profit of Rs. 2.5 lakhs from May, 
1965 to May, 1 %8 by subletting the godown 
to the Government of Maharashtra at the 
rate of Rs. 18,500 per month even though he 
had no right to sublet; 

(c) the name and desipatioa of the 
officer of the Canteen Storea Department 
who sanctioned the above lease and precise 
reasons for hiring such a large gOdOWD 
without invitins tenders; and 

(d) the action, if any, taken against the 
above officer for this lapse and if not, the 
reasons therefor? 

THE MINISTER OF DEFENCE (SHRJ 
SWARAN SINGH): (8) TeJlden were 




